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(b) if so, whether it is alse a fact 
that heiDI the Chairperson of" the Non-
aliloed Movement the Prime Minister 
had al80 expressed views tbat the use 
or chemical weapons would be clearly 
a violation of the international conven-
tion : and 

(c) if so, what has. been the response 
()( the UN Secretary General of this 
issue? 

THB MINISTER OF STATE IN 
rHE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI A. A. RAHIM): 
(a> Yes Sir. There have been allega-
tions regarding the use of chemical 
weapons in the war. Recent reports 
also indicate intensification of the 
conflict. 

(b) The use of chemical weapons 
would be clearly in violation of inter-
national convention. The Prime Minis-
ter has on several ateasions expressed 
this view. 

(c) The Secretary-Oeneral of the 
United Nations sent a team of ex-
perts to Iran to investigate the allega-
tions reaardinl the use of ~hemical 
weapons, The team vjsited Iran from 
13th to 19th March 1984 and pre-
lented a report which was forwarded 
by the UN Secretary-General to the 
Security .Council. The report of the 
UN Investiaating Team confirms the 
use of chemical weapons in the areas 
inspected by the team in Iran. The 
President of the Security-Council issued 
a conscious statement on behalf of the 
members of the CouDcil. 
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Decentralisation of Enquiry and Reserva-
tion Cadre of Railw.y • 

• 674. SURI DOONGAR SINGH 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether as per polic),. decentra-
lisation bas been done in all cadres like 
Booking, Parcel, Ooods, Checkinl etg" 
and these cadres are now kept under 
Divisional eontrol ; 

(b) whether the Enquiry and Reser-
vation cadre is still under Zonal control. 
and 

(c) if so, the reasons therefor 7 

THE MINISTER OF RAILWAYS 
<SHRI A.B.A. GHANI KHAN CHOU. 
DHURY) : <a> The posts of bookin., 
parcel. 100ds and coachina ~Ierka are 
dlvisionall)' ~ontrolled upto oertain 
,rades and controlled b)' the Headquart. 
era in tho hilher .rades, the extant of 
de~ntralisation in thi. rCKard varyiDl 
from Railway to Railwa,. 

(b) As per orders issued bt th. 
tdinistr, Qf Railways, the .dre 01 
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enquirY-cum-reservation clerks is COn-
trolled by the Headquarters Office of 
each .zonal Rai Iway. 

(c) Broadly stated, the reasons are: 

Ci) The cadre of EnquirY-cum 
Reservation Clerk is one 
consisting of a comparatively 
small number of posts. 

(ii) The persons manning these 
post should have special· skills 
in dealing with the public. 

(iii) In the interest of Administra-
tion. greater ftexibili ty is 
required in the posting and 
transfer of statT of thss radre. 
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